
 

 

 

 

 

 

Tripura Tribal Areas Autonomous District 

(Establishment of Village Committee) Act, 1994 

(As Amended upto 5th Amendment and Notification dt. 03.05.2021) 
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EXTRAORDINARY  ISSUE
Agartala, Monday,  May 3, 2021 A. D. Vaisakha 13, 1943 S. E.

PART-- I--Orders and Notifications by the Government of Tripura,
     The High Court, Government Treasury etc.

TRIPURA TRIBAL AREAS AUTONOMOUS DISTRICT COUNCIL
OFFICE OF THE CHIEF EXECUTIVE OFFICER

KHUMULWNG : WEST TRIPURA

No.F.40/ADC/VDC/2021/Part-III/10-480                            Dated, 01-05-2021.

NOTIFICATION

Printed at the Tripura Government Press, Agartala.


